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Notes of the Registry Orders of the Tribunal Sheet No. L 

09.02.2010 

Hon. Mr. A.K. Gaur (JM) 

In spite of revi ed call, none appears 
for the applicant. It appears that the 
applicant has lost interest in prosecuting the 
matter. The O.A. is accordingly dismissed in 
defa .. j , and £01' non "'"0" C"t-;01..., L\...J.c..\.Ul.L '1.1 i; l 1.1 }-'1. a ULl .1. 
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